~IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENECH

DA 1558/94,

T.V.5.Kumar Reddy

Us.

1. -General Manager,

Telecommunications, East

: AT HYDERABAD

District=Rajahmundry.

2. Uivisional Ergineer,
Telgcom Maintenance,

Kakinada.,

3, Sup-Divisional Officer,

Telephones, Kakinada.

~Counsel for the Applicant

Counsel for the Respondents

CORAM:

Dt., of Order:22-12-1994,

ees Applicant

Godavari,

ese Aespondents

Shri S.Ramakrishna Rao

-

Shri V.Bhimanna, Addl.CGSC

e

THE HON'BLE SHRI A.V.HARIDASAN : MEMBER (3)

THE HON'BLE SHRI A.B.GORTHI

"

:  MEMHEER (A)

...2.
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(Order passed by Hon'ble Shri A.V.Haridasan,
Member (J3) ).

[ * *

In this application a regular mazdoor working under
Jr.TEIECUm Officer, Kakinada has impugned the order at
Annexure A=I, by which he is transferred from Kakinada ta

Chintapally, on the ground that, there was no administrative

exigency to transfer him while several of his Jumiors ave so- —
tained at Kakinada. It is also alleged that a repregentation

made by him to the sscond Respondent has not been responded to.

2 Heard Shri V.Bhimanna, learned standing counsel for the

Respondents. After arguing the application on admission for
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mission to withdraw this application with liberty te sesk

appropriate relief in case he is aggrieved by the out come of

. the representation already submitted by him, Reserving such

liberty, the application is closed as witkh

wf}(A.B.GORiﬁl) (A.V.HARIDASAN)

" Member (R) Member . (J)

Dt., 22nd Dscember, 1894,

Dictated in Open Court. s
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DEPUTY REGISTRAR(J)

The General Manager, Telecommunications,

East Godavari District, Rajahmundry.

Divisional Engineer, Telecom Maintsnance,

Kakinada.

Sub Divisional OPficer, Telsphones, Kakinada.

One copy to Sri S.Ramakrishna Rao, Advocate,CAT,Hyderabad.
One copy to Mr.V.Bhimanna, Addl.CGSC,CAT,Hyderabad,

One copy tb Library,CAT,Hyderabad,

Ona gspare cepye.
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IN' THE CENTRAL ADMINIETRATIVE TRIOUN L -
HYDERABAD BENCH -

THE HON'BLE MR.A,V.HARIDASAN : MEMBER(J)

AND

THE HON'BLE MR.AL.B.GORTHI  : MEMBER(A)

DATED : 99 -/Qf?g

ORDERAIUDGE ME WT .

MaAAR.PIC.P.NO.

U.A;NE. '/6;52%%?51- |

Atimitted and Interim directions
irssued '

-i.lloued

U
D isposed of with Directions

Oismissed

. Dismissed as withdrawn

Diismissed Por Default.

© Nt order as to costs. i d
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